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been takea an soote of: the recom- 
mendstions; othecs are under consi
deration of Government and it is ex
pected that final , orders would be pas
sed in about a month’s time.

SetaoiuTY Li«TSX)F Kailway Employees

•56. Shri B. Y. Eeddi: (a) WiU the
Minister  of  Bailwa?̂  be  pleased 
to state whether the  finalisation of 
the combined  seniority lists of the 
Various categones (d staff on the re
grouped Batlwaar-s has since been ctm- 
cluded?

(b)  If not, whâ are the reasons for 
the delay?

1  ̂BtvmiT of ftaitways
and Transpeif̂ (Sliffi Ateewm):  (a)
and (b).  The question which is a 
very complicated one has almost been 
finalised after the necessary consulta
tion with Railway laboiu- has been 
made.
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The  niUOŝF of  RaUways
and Transport (Shri Alagesan):  (a)
and (b). ¥e», except fw 16 posts on 
the Q.T.
RwlwWf.  Tlievail̂tnient Gl.tiiose lj5 
posts ̂«riM«îare i»̂4A4«d for aaa»,im̂ 
porl̂iit îtatim ĥs  to be finalî

Aid fob IWGATioN̂ SqoBMES

*m. Skri Batattlkk  wm the Minis
ter of Foed ̂ Mi AsrieattM' be-pteasî 
ed to stat̂:

(a)  the amount jsiven as aki for ir
rigation schemes to Parts ‘A*,  and 
V* States in  ̂  ârs l̂ l̂  and

m

4.9S2<̂53 from the Central Goverament; 
'‘and

(b)  how far this  aid. has increased 
the agricultural production in all 
Stales? .

The Minister of Food and Agricul
ture (Shri Kldwai): (a.) A statement 
showing the expenditure sanctioned 
for minor irrigation schemes in Parts 
A, B and C Stated fr<̂ 19=49̂50 to
1953-54 is laid on the Ta}]̂ of  the 
House.  [See  Appendix I,  ann̂ ure 
No. 15J

(b)  A statement showing the esti
mated add̂ional i»‘oduction acĥved 
from these schemes, during the year 
1949-60 to 1951-52 and the targets for 
the yeais 1952-53 and 1953-54, is also 
pl«  ̂on the Table of the  House. 
[See Appendix I, annexure No.  15.].

Postal  Parcels to  Lushai  Hills in 
Assam

*71. Shri RIshang Keishing: Will the 
Minister of (>inwî atioii». he> pleas
ed to state:

(a) whet;ber. postal parcels to Lun- 
gleh afid Aijal in Lushai Hills, Assam 
had been stopped  from  November,
1952;

(b) if so, the reasons tt̂erefor; and

(c) when was it resumed?

The Deputy Minister of Ciommnni- 
cations (Siifi Raj Bahadur); (a)  The
booking, of parcels for Lungleh and 
Demeigiri in ttushai Hills was stopped 
from 3rd November, 1952 to 30th April, 
1953 and again from 13th June, 1953 
to 27th August, 19§3. T  ̂booking of 
paircels for Aijal w  not sû êd.

(b) The necessity  for imposing a 
ban on booldng of parcels arose on 
account of the difficulty in the carriage 
of mails.

(c) The booking has already been 
resumed from 28th August 1953.

Ĉ BAF POODOIBIIN SHde® lN fMdN|Pl»

•7a. Shrt  WaWpg:  Will
the Minister of Fopd̂ Md, A8**cnlto.e 
be.pleaŝ  ̂to.state:

(a)  the number of (̂koap ̂gîiik shops 
opened in.both the Mils aod:PllliiU(jof




